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In addition, loan assistance is also being received by MoWR, RD & GR from
World Bank & JICA for the National Ganga River Basin Authority (NGRBA)Namami

(Fange programme.

State Governments, apart from their own budgetary allocation, are also accessing
financial assistance for creation of sewerage infrastructure, including sewage treatment
plants, in various cities/towns under Atal Mission for Rejuvenation and Urban
Transformation (AMRUT) programme of Ministry of Urban Development and the
"Namami Gange' programme of Ministry of Water Resources, River Development and

(Ganga Rejuvenation.

To ensure proper treatment of municipal wastewater before discharge into the
rivers, CPCB has issued directions under Section 18 1(b) of the Water (Prevention and
Control of Pollution) Act, 1974 in April, 2015 to all the State Pollution Control Boards/
Pollution Control Commuittees in the country, for setting up of sewage treatment plants
in their respective States. CPCB also issued directions in October, 2015 to 69 municipal
authorities of metropolitan cities and State capitals, under Section 5 of the Environment
(Protection) Act, 1986 to ensure proper treatment and disposal of sewage generated for

abatement of pollution of rivers.

To control discharge of industrial effluents, CPCB and respective State Pollution
Control Boards/Pollution Control Committees monitor industries with respect to effluents
discharge standards and take action for non-compliance under the Water (Prevention
and Control of Pollution) Act, 1974 and the Environment (Protection) Act, 1986. To
improve the monitoring of compliance, directions have been issued to specific industries

to install online 24x7 effluent and emission monitoring devices.
Protection of dwindling tiger population

2768, SHRI BHUPENDER YADAV: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

{a) whether Project CAT "Conserving Acres for Tigers" has been launched by
Discovery Communications and WWF to increase and protect the dwindling tiger

population, if so, the details thereof along with the Government role in the same;
{by the details of existing population of tigers, State-wise;

{c) the schemes of Govemment which seeks to protect the tiger population
along with State/UT-wise details of the funds allocated and utilized for the same during

the last three years; and
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(d) the steps taken by Government to discourage pervasive poaching and
habitat losses?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT FOREST,
AND CLIMATE CHANGE (SHRI ANIL MADHAY DAVE): (a) The Project CAT is an
entirely non-governmental effort wherein support is provided by Discovery
Communications through symbolic animal adoptions and donations to WWTF to carryout
conservation activities. There is no specific role of the Government of India in the said

project.

(b)  As per the assessment of the Status of Tigers, Co-predators and Prey, 2014
using the refined methodology, the State-wise tiger population under different landscapes,

is given in the Statement-I (See below).

(c) TFunding assistance has been provided to tiger range States under the
Centrally Sponsored Scheme of Project Tiger, and the details of the funds allocated/
released and utilized for the same during the last three years are given in the

Statement-II (See below).

(d) The Government of India, through Project Tiger/National Tiger Conservation
Authority, has taken a number of mitiatives towards tiger conservation, which has
resulted in substantial growth in tiger number. These, infer alia, include creation of
Special Tiger Protection Force (STPF), All India Tiger, Co-Predators and Prey Estimation
and Management Effectiveness Evaluation (MEE) of Tiger Reserves done once in every
four years, implementation of a Standard Operating Procedure (SOP) for dealing with
tiger deaths, straying of tigers, active management towards rehabilitation of tigers from
source areas at landscape level and other aspects, e-surveillance project in some of the
identified tiger reserves and intensification of international co-operation to control

trans-boundary illegal trade in wildlife etc.
Statement-I1

Details of tiger estimation pertaining fo tiger landscapes in the
country, for the yvear 2014

State Tiger Population

Shivalik-Gangetic Plain Landscape Complex

Uttarakhand 340
Uttar Pradesh 117
Bihar P
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State

Tiger Population

Shivalik Gangetic

485 (427-543)

Central Indian Landscape Complex and Eastern Ghats

Landscape Complex

Andhra Pradesh (including Telangana)
Chhattisgarh

Madhya Pradesh

Maharashtra

Odisha

Rajasthan

Jharkhand

308

190

P

45

3+

Central India

688 (596-780)

Western Ghats Landscape Complex
Karnataka

Kerala

Tamil Nadu

(Joa

136

29

5

Western Ghats

776 (685-861)

North Eastern Hills and Brahmaputra Flood Plains
Assam

Arunachal Pradesh

Mizoram

North West Bengal

167
28%
3t

3

North East Hills, and Brahmaputra

201 (174-212)

Sunderbans

76 (92-96)

TotaL

2226 (1945-2491)

+ From scat DNA

* From camera trap data and scat DNA
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Funds allocatedveleased under the Centrally Sponsorved Scheme of Project Tiger

to tiger range States and utilized by the States durving the last three years

(T in lakhs)

S1. No. States 2013-14 2014-15 2015-16
Allocated/ Utilised Allocated/ Utilised Allocated/ Utilised
Released Released Released
1 Andhra Pradesh 211.7804 289.832% 184.141 0.00 0.00 129.21%
2 Arunachal Pradesh  757.1705 T36.6723 658.426 527.2207 429.53900 480,135+
8 Assam 808.9665 1248.956*%  1509.389 1008.604 1425.4130 925.9075
4. Bihar 285.0898 285.1302 317.096 316.50051 223.55051 200.51544
5 Chhattisgarh 583.056 550.953 609.827 622.343% 398.94500 404.714*
6. Jharkhand 251.168 194.8475 199.080 83.796 47.98470 196.671%
e Karnataka 2016.0318 1851.0818  1565.773 1190.783 1378.19440  1282.7155
8. Kerala 489.296 495,056 5175351 517535 396.60100 393.391
9. Madhya Pradesh 4815.734 2052.847 4335.118 2116.425 1421.00700 1365.8688
10.  Maharashtra 3453.3483 137821395 3425524 1409.2654 3923.07890 4041.8488*
11. Mizoram 233.68 233.68 232.189 232.1896 187.98450 153.9584
12.  Odisha 786.90 804.55374%  707.391 689.82478 544.80052 533.03619
13. Rajasthan 512.848 916,97+ 627.192 1037.375% 1257.80800 672.076
14.  Tamil Nadu 763.255 723.31 864.316 815.23 1950.17128 588.88
15.  Telangana 0.00 0.00 0.00 0.00 214.81920 188.333
16.  Uttarakhand 384.045 355.29 391.1941 372.95 683.98538 626.693
17.  Uttar Pradesh 525.8706 496.249 760.928 F77.691* 624.54630 570.431
18.  West BRengal 348.516 438.00091%  596.882 567.92381 376.50781 362.0542
19.  Goa 2.05 0.00 0.00 0.00 0.00 0.00
ToTaL 17228.8113 13051.6434 17502.0012  12285.6568  15484.9365 13116.44283

* Excess amount utilised owing to revalidation of funds of the previous years.

Plantation of trees

2769, SHRI B. K. HARIPR ASAD: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) the details of total number of new trees planted during the last one year and

the places where they were planted;

(b) the details of agencies and organizations involved therein and the average

price for plantation of each tree during the last vear; and



